OA 343 of 06

ORDER [Omi]

04.07.07

Shri JK. Karn, coungel for the applicant.
Shri R.X.. Choubey, comnsel for the respondents.

Hesard learned counsel for the applicants. At t&\?ﬁ%uct;s,ftgthe
learned counsel for the applicant submits that the apphcmts be allowed to
sit in the examination. Therefore, the applicants may ée allowed to
withdraw this applicaﬁ,on with liberty to come to the Tribunal agsain if in

this regard a fresh cause of action arises. The prayer is allowed in thet teyms,

and OA 1s disposed of as withdrawn. |
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